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:A331stant Engineer,Central Ground
Water Board, Division-VII, Guwahati,
:Leérned Sr.C.G.5.C Mr S.Ali is
present and rteceives copy of this

appllcatlcn. They are heard.

1 The applicant is aggrleved as

iafter serving in the North Eastern
Region from 30.6.89 till nou and
having submitted a number of repre-
éebtations for his transfer to one
bﬁ his choice places of posting in
kérms of the office memorandum No.
20014/3/83 E.IV dated 14.12.83 the
respondents have not issued any
posxtlve order for his transfer to
%ny.place of posting chosen by him ,
ihis application is admitted.

v There is no ground for further
dcrutiny and decision in this case
-ébd therefore the application is
disposed of at the admission stage.
The applicant had submitted his

1
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contd...
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1+ of his choice on a priority basis i

- .

. g
1representatlons for his:transfer to

VaranaSL, ‘Bhopal or to any other ”.

vlplace in Uttar Pradesh The respone-
dents 1n reply to the representatior
,oF the- appllcant had .expressed thei;

e

T '(Annexure-12) ‘that thé case of the
u“hh:appllcant u&ll be considered at an

‘approprlate time “atenguith others,

" The appllcani “has_submitted that a

: post of A531stant Englneer will fal.

! vacant as a result“ﬁ$~tet1rement of
Shr1 R.C. ‘Bakshi, an Rssxstant Eap]nt

'in Bhopal on 28.2.55¢.._ £ 8

, In vieuw of their lntentlon to
éonsxder the case of the applicant
tDﬁtransFer him to one of the pla
of his choice and in view of the
fact that a vacancy is to arise soo
in Bhopal one of the places of his
‘choice, the respondents are directe
to consider the case of the applica

' -far his transfer to one of the plac

T
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: terms of the pfflce memorandum date
! 14.12.83 mentloned in para é’of th;
: application, The applicant has.seru
' in the North Eastern Region for a
:'long time and even long after the
' expiry of his prescribed tenure of
?
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1

1

{
1
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1

1
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tuo years and has also expressed
his personal difficulties before t
respondents. It is hoped that the
respondents will take a sympatheti
view and consider the case of the.
applicant as a special case for

redressal of his grievance at the

contdees
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2.2.585 earliest in term§ of the above
3.2.95 mentioned O.M. _
“ft“"—*—g Qviﬁzf The application is disposed of
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‘Particulars of the Applicant

Shri Hari Sankar Singh

‘Agsistant Engineer,

‘Central Ground water Board,

Division-VII

Z00 Rond, Guwahati-781024.

‘Particulaers of the Respondents

1. Union of Indié,
Thrbugh the Secretary;to.thé
Government of India, |
Ministry of Water Resources;
Government of India,

New Delhi.

2e Chief Engineer & Member -
Central Ground Water Board,
Ne'I’I.. IV' :E.ari(:labe}d"

Haryana.

3. Chairman,
Central Groundé “ater 3oard,

N.H. IV, Feridabad,

Haryana.
4, - IExecutive Engineer,

Central Ground Water Boerd,’
Division VII,

700 Road, Guiahati

T
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3, Particulers for which thig application is:made

%

Thisg, application is made for choice station

the Central Ground Water Board in the State of

Uttar Pradesh or at Bhopal in the office of the

. posting either at Vanarasi or in any Division under

Respondents in terms of office Memo dated 14.12.83..

\

\
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~

[ e e S
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©oavrrad Adimiristrative Tribunal
Feac

1,  Limitation

1

That this epplication is filed within the time

>

period prescribed under the Central Administrative

Tribunals Act,1985.

1781955
Guwah.: | ., n
qaid S

5. Jurisdiction 3

That the cause of action' of this case is arisen
with the jurisdiction of this Hon'ble Tribunal.

s

6. Facts of the case : : o

i. That the applicant is a citizen of India as -such

he is entitled to all the rights and privileges

guaranteed by the Constitution of India. The ‘applicant

t

presently workinglas Asslistant Enginéer,in the
Central Ground Water Béard, Division VII, Zoo Road;
Guwahati under the Ministry‘of Water Resources,
Govt. of India, New Delhi. The applicant initially
joined in the éerviéé in e year 1973 as Junior
Engineer, and served in different places in India.
He was posted at Guwahati in‘pﬁblic interest‘iﬁ the

year 1989 and joined at Guwshati on 30.6.89 in the



of.ice of the Executive Engineer, Central Ground
water Board ( in short C.G.W.B) Division VII, Guwahati
, and serving in this region continuously more than five

vears w;thISatisfaction to all concerned.

ii.,  That the Govt..of India, Ministry of Finance,
Department of Expenditure, New Delhi under office.
Memo No. 20014/3/83-E.IV dated 14¢12.83 made special
) - provision for choice station postiné for the. Central
Govt. Civilian Employeeé serving in the North Eastern

Region, The relevant portion of the letter dated 14.,12.83

ie-quoted below
ohitial £ ey o0 3 Trigunsl ‘
*‘élé AT N e ;;,;’EJ?'W . ) ' .
" subject : Allowances and facilities for
SIS EDRS Civilian Employees-of the Central Govt.
serving in the States and Union Territories
ne sy nch of North Eastern Region - improvement thereof'.

i

i. Tenure oflposfing/deputation
There will be a fixed tenure of posting
of 3 years at a time for officers with
service of 10 years oOr lessland of 2 years
at a timé for officers with more than 10
years of service. Periods of leave,Tfaining'
etc. in excess of 15 days per-year will be
excluded in counting ﬁhe'tenuré of service
mentioned above, may be considered for '
posting to a station of their choice as far

ag possible.



The period of deputation of the Central Gth.
eﬁployées to the States/Union Territories‘of‘the
North Eastern Region will generally be for 3 years
which can‘be extended in exceptional casés in exigéndies'
of publis service as well as when thé_employee concerned .
is prepcreo to st ay longer. The dom1551ble deputation

allowance will also continue to be paid during the

period of deputation so extenced".

. T XHs.  Thagxk
Cantral Adimlnistreiive Tribuns! | ' _ .
R FgRRE S Under the above scheme a Central Govt. employee
1FE03995- or] completion of his tenure posting entitled to a
Y] ) . ) ) :

P o cHoice station posting..
Guwehati Boach C
e Ao

PO I = That the present applicant joioéd in the office

of the Executive Eogineer, CuGealieBe, Guwahati on 30.6.89
and after completion ofvhis tenure posting for‘two. |
years ﬁhe applicant sobmitted his fiist representation
on 15910991 through proper channel.addressed to t he
ChieffEngineer and Member, C.C.H;B. N;Ha 1V, Faridabad,

Haryana on the ground of the applicant's family problems

'and'yrayed for his posting at Vanaragi. The application
wasdforwardedvon 24,10.91 by the Zxecutive Enginéer}In- )
Charge. The odﬁioistratiVe officer; C.G.W.B., N.H. 1V,
Faridabad in reply to the applicant's application S
‘aated 15 10.91 vide hlg letter No. 3~ 895/89 - unggabstt.
dated 23.1.92 informed that the rcquest of the applicant

for Lran¢£er has been noteo in ohe lequest register and

~would be'con51oered in due course. Be it stated that



the applicant with reference to his,application

dated 15.10.91 submitted another representation

?

’ .daéed 23:1,92. The applicant agéin submitted anothér
Aapplication.dated 14,=0.93 and'further requested for
“his posting at Wanarasy which is nearest to his home
town so that he can look after his family members

particularyy for arranging the marrgiage of his
- . t

daughter and also for looking after his song and

I . o gged father. The Executive Engineer forwarded the
 Tevrral Adiministrziive. Tripunal . :

0% waaFE $B7 dpplication dtd. 14.10.93 vide his letter No. DIB,VII/ -

o

1FER 1995 - ksTT,./P-383/93-1028 dated 20.10.93 whereby the Executive
[ '

Ingineer forwarded the application to the Chief Engineer
Guwehati & = n ‘ : | ,
W = oo gnd Member C.G.W.B., NH IV, Faridabad. The administrative

officer again informed the applicant vide his letter
dated 11.11.93 mamz that his case of transfer will be

- considered alongwith others.

Copies of the letter»dated'15g10.91,24.10991,

21,1,92,23.1,92,14,10.93, 20.10.93 and reply dated

11.,11.93 are|annexed as Annexure 1,2,3,4,5,6, and

A

.1 respectiVely

ive Th

]

t the applicant thereafter submitted

vreprésentatian dated 29.5.94 addressed to the

Engineer, and Member, C.G.W.B., Faridabad Jff1 1v,

wherein it is stated.by the applicgmt that he has
P

completed more that 5 years Sf service in the North

Eastern Région and his ag%& father is‘suffering foom

N
a



'~ 01ld age chronic diseases, therefore his posting is

X
Car,t,m ‘m-és.'sm ved Triguned
! I'Ls }lfﬂfnw 71‘ J'ﬁ,
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v e
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extremely necessary nearest to his home town either

fat,Vanarae}'DiVision III’or‘in any other proposed

Division under C.G.W.3. in the state of Uttar Pradesh

or Bhopal in Division No. XII.where Sri.R.C. Bakshi

f 20 S

Aesietant Engineer is going to be retired on 28.2,95°

On superannuationr‘This representacion is‘also forwarded
by the Executive Engineer vide hls letter No. DIB/VIL/
mstt/trcns/94 1094 dated 4, 10, 94. The applicant furthcr
submltteo representatlon datea 24, 11 94 .through proper
channel which is also forwarded by the Ex ecutlve
Englncer vide his le+ter No, DIB/VIr/mstt/P 3c3/94 341
dateo 25.11.94. In this represen-ation the applicant
r01terateo his earlier option for choice statlon posting.
Strprlswngly the admlnlstratlve.offlcer, Parloabao -
1nformed the applicant through Executive Bnglneer,zmmhanx
Guwanatl that hls case for transfer would be con31oered

at approprlate time alongwith otherse The applicant

being highli aggrieved by this dec151on of the rcspondents.
Be it stated that the cace of the prllCunL should be
con51dere@ on prlorlty basis'in terms of O.M. dated 14.12.

€3, Therefore question of consideration of his transfer

‘case alonov1th others does not arise as Lne other

ASsistant nnolneer serving in C.G.W.B. in other parts

"of the. country is not covered under C.M. dated 14.12.83

and the case of the appllcant éegerves spec1al con51dera—

tion dan the light of O.l. Gated l4a12.83¢

v

JON

A -



Copies of the application dated 29.9.94 forwarding
letter dated 4,10.94 Tepresentation dated 24,11,94 and

* forwarding letter dated 25.11.94 and reply dated 28,11.94

are annexed as Annexure €,9,10,11,12 Tespectively.

Ve That the applicant after xsmzzEived recelgt of the

‘letter theo 28. 11 94 submitted another uyﬂllCcthn dated

13.12,94 wherein the-apyllcant stated that the O.1le dated

»inwenall4,12,83 has been tdtally ignbred*in the matter of his

T o A PP . o . ‘
fransfer and also stated that his transfer case cannot
'-’"‘fj T-'_fg.‘:f:‘ ’ B .
FLYigTY He tagged &1th the ernsLer of other emoloyees of the
L o d.G.W,3. There XE&K nis case of transfer should be
sRevahati Bonch ) _

W sumde

_;gonsidered in thé light of Q.M. datéd 14.12.838., Thig is
also forwarded oy the Executive‘ﬁnginéer under his letter
No. DIV/VII/&stt/P-383/94-1465 cdated 15.12.94 to the
Chief | unuln@er anc mempe CeG.iaB, rarldabad wherein it
is also stated that if the cage of the applicant ig
considered a suitable substitute may be prov1oeq 'in the
interegt of uovernmcnt work. The buyerlntendlng‘Engineer;
C;G.%{ss, Eastern CirCle,‘Calcutta vicde his letter
o.~551/SEEu/rA/94 dated 21.12.94 addressed to the Chief .
Engineer(,CGJB, Faricdabad requested that if the case of
the apvlicant for transfor 15 con51oered a Sblt?ble
substitute may bc proviced OtneLWl e the work of the
DlVlSlon would be aaversely affcctcd Be it stated that
the C.G.W.B. under the Ministry of iiater Resources is a
~very big esfablishment and there are presently 23 nos.
of‘Assistant En01ncbrs are S”lVlng ln the different parts

of the country: ‘but only a few aAssistent Enginéer‘of C.G;W.B@
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had the test of serving in the backward N.E, Region,

Thereéefe Govt. of India set up a Special Committee

for improvement and facilities of. Central Govt. Civilian
Employees and the Govt. of India was pleased to accept
the recommendation of the Special Committee and declare

several concession and facilities under Office Memorandum

Noe 26014/3/83-E. IV dated 14, 12 83. It may be stated

that the SpeCial Committee was set up at the initiative.

Wl dreti s Tepunal

2. P AT
A TGINE et |

LI * T
p\b NS

<woneti Bonch
e FREYS

4 ¥

£ the then Hon'ble Prime Minister of India. But the

‘uidelines and instructions laid down in the said OeM,

ated 14.12 83 not following in letter and spirit in the
#

epartment of C. G.W.B. and thereby the applicant who is

%

erVing more than 5 years in this region not conSidered

&

for his choice station posting which ig arbitrary illegal

1 L

and unfair. There .are many officers in the cadre of Assistant

]

Engineer serVing in C. G.W.B. they should also be posted

f
on rotational basis in this remote corner of the country,

L + A

and the Hon'ble Tribunal be pleased to direct the respon-
i + {

dents for immediate posting of applicant in terms of

preference in terms of his option stated in letter dated

29, 9.94.
¢

Representation dated 13.12 94 forwarding letter

¥

dated 15 12 94 and Superintending Engineer -] letter

dated 21.12 94 are annexed as Annexure 13,14 and 15

t 3 %

respﬁectively.

- vi, ‘That the applicant further begs to state that the

i

Assistant Engineer Sri G. Sengupta who is serVing at present

¢ 1

Vanarasi for last morethan 5 years and Sri RC Bakshi,'

[
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11\

Assistant Engineer serving at Bhopal under CeG.W.B.

f v [ 4 - L] 4

_yis going to be retired on superannuation on'28 2495,

¥

]

¥

3 H H
Therefore there is no difficulty on the part of the

respondents to accommodate the applicant either at

Vanarasi or inm place'of Sri R.C. Bakshi wzth effect

from Ist March 1995. It may also be stated that there
aresalso proposal for creation of New Ditisions in
theistate of Uttar Pradesh. If there are existing vacancy

in the proposed Div1sion the applicant may be accommo-

1 ‘ ' i

IR dated in those prOposed Division. However, a clear

vacancy ovassistant Engineer is going:to be available

) at Bhopal in the event of superannuation of Sri R C

i

Bakshi, Assistant Englneer. Therefore the applicant be

P Y L

accommodated at Bhopal if 1t iq not pOSSible at Vanarasi

+

1mmediately in terms of O.Me dated 14.11.83. The applicant

st v o4 . i LI T A

is apprehending that the respondents may consider the
* ¢ P O | r s ¥ LI [N ERCE
transfer of other interested Ass1stant Engineers for

PO © Mo

the resultant vacancy at Bhopal on March 1995. Therefore
t cd 2

the Hon'ble Tribunal be pleased to direct the respondent

s-t,v it xpt.f e e . Y

that the case of the applicant be considered on priority

. L FR | Y .f, ¢ ERRPI 5
basis in terms of O.M. dated 14. 11.83 for his posting

at Bhopal.

LN B

vii. That this application is made bonafide and for

[ YL G s . . . . 't 3

' the cause of justice,

[ . ke ek

7o  Reliefs sought for

Under the facts and circumstances stated above.

“ < & [ S N i ¥

.the applioant prays for the following reliefs t-

[ B Y vt
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i. That the respondents be directed to transfer

[

and post the applicant either at Vanarasf or in any
other proposed DlViSlon of C G.W.B. inﬁthn in the
State of Uttar Pradesh or at Bhopal in the resultant

vacancy of Assistant Engineer in. the event of retirement

IS N Lo §

of Sri R.C. Bakshiw Assistant Engineer. on superannuation

aas, OR 28 2 1995 with immediate effect on priority basis

2 S M P I

iﬂ terms Of OoMo NO. 14o12 830

R T S

entral £ oo b vt ve o0
e et wilinae ‘)

el fide Cost of the case

T suhat Bench - The above reliefs are prayed on the follow1ng
oL RS : _ _ R e
e e amongst other

-GROUNDS

i,  For that the applicant serving as Assistant
‘\*. s . L |
Engineer. in the North Eastern Rebion for
morethan 5 years.

e Fo e * £a

2e For that O.M. dated 14 12 83 issued by the

v ¢

Ministry of Filance, Department of Expenditure,

2] Y (A

Govt. of India, New Delhi, made a special provision

¢

for choice station posting on completion of 2 years

tenure posting in the North Eastern Region.

PO S FESRTI S S K t Vo4 L too by

3. _ For that the applicant is entitled to choice

station posting on priority ba51s in the light

Of OQMO dated 14 12 83

e ke e g R

4, For that the applicant submitted several repres-

Sy ot . DO T P ok A

entation for consideration of his transfer in

terms of hie option stated in representation
N | I 1 : & 4 e
: dated 29 9. 93 but to no result on the ground

4

of the applicants family problems.

.l L]
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5; For that the applicant acquired available right
i ) P PR PPERY R N L 1 Y N % i
' after serving morethan two years of tenure period
L] .f . B
in the North Eastern Region for choice station

3 1 B ¥y 1

posting in terms of O.M. mated 14 12, 83.

[ 4 I T T

6o - For the the establishment of the respondents
PRI TN . . vk [
, totally ignored the guideline and instruction
Ceantral oo vl tievrative Tripansdd : % . .
Ei TiAE e mentioned in O.Ml dated 14 12 83 in the matter
. ' g P LR Pooea oy v ke
Vlg'b . of choice station posting and transfer.
t' Ky k ) v 3 i P 4 [ ¢ l R N A

-y vaheti Bench
R e 8, ; Interim reliefs prayed for : =

w o fe L% 11 T e A N b 3*-‘ A I

During the pendence of this applicatiﬁn the applicant

hJ‘.Q;,.A 4 + PO P B TR IO

prays for the fOllOWlng interim reliefs :

PR S S P 3 - P [ N MC-‘mbn‘.(

ie That the re'pondent Noe. 2 be directed not to

P P T A A N X g AN B T Y S O I o 4
£111 up the resultant vacancy in Div1sion Noe XIIX

ot e § 4t PR, [T A A ] ER I § o« gv,{-.

of C. G.P B at Bhopal in the event of retirement of

FO + . s 3 ¢ A 5 a e 3o s 4 dck oy L B

Sri R C Bakshi. Assistant Engineer, on superannua-

4 ¥ v & 13

tion on 28.2 95 till finalisation of this application.

& ko [ SR O U | Lt

iie That the respondents be directed to consider
o .. ¢ v I S I . S
transfer and posting of the applicant in the

PEESEFIN oot ¥ N

Ce G.P.B. DlVlSion No. XII at Bhopal on priority

L -¥ ¢ . [

basis in terms of Qe M. dated 14, 12 83 inthe event

PO P SIS . SRR E L BT ¢ R

of. retirement of Sri R.C. Bakshi, &Assistant Engineer,

I £ow .4
on superannnation on 2842.95,

The above reliefs are prayed on the grounds

explained in para 7 above.

t
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That the applicant declares that there is no

any other forum save and except filing this application

. before this Hon'ble Tribunal.,

-

That the matter is not pending in any other

G .PQ_.OOO, Guwahati

G;o P, Ogo Guwahati

@0,
Court/Tribunal,
, 11, Particulars of the I.P.0.
LER e, ey >f . |
B T T I‘ I‘P.Oo Nos 3= ggz g/L
LA B ; Date of Issue - Z23-/-9f
‘ nggﬂfﬁfmh Issued from =
Qm.,,,,\m - . :‘T"A -;,WWS ‘ . - | ‘ .
Payable at :-
12, - Index
An index of documents enclosed
13, Documents enclosed

' As per index
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I, Sri Hari Sgnkar Singh, S/o Sri Kuber Singh,a
| Assistant Engineer. CeGeWeBeo DlVlSlon VII. Zoo Road,
:Guwahati do hereby declare and verify that the statements
”made in this application in para 1 to 13 are true to
| my knowledge and belief and I have not suppressed any

' material facts.

Date 1 o -

ﬁlace" HE v l ) :.-\HCM Sk"“‘*, ax S’i&,‘;{l’\
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ANNEXURE - 1

From

HeSeSingh

Assistant Engineer

Central Ground Water Board
- Division VII, 2Zoo Road

Guwahati-781014

ADated : 15th October,v1991

To ¢

The Chief Engineer, & Member
Central Ground Water Board,
NH IV, Faridabad, :
Haryana-121001

Sub : SEEKING OF TRANSFER FROM GUWAHATI TO VARANAST

( THROUGH PROPER CHANNEL )
Sir.

Most respectfully I beg to lay before you the
following few lines for favour of kind consideration
sympathetic action. : ’ » '

That Sir, consequent on my promotion to the post of
Assistant Engineer, I was posted at Guwahati under the ~
office of the Executive Engineer, Division VII and accordingly
I joined on 30.6.89 and had been serving with my utmost
sinceretye, :

That 8ir, I had been facing lot of somestic problem
due to my posting in the North Eastern Region as it has
been quite difficult on my part to look after my ailing .
aged father (85 years) from a distance of 1,300 kms.
Besides my eldest daughter has also grown up and it is my
moral duty to make the arrangement of her marriages Due to
my posting here,:no settlement of her marriage could be
made yet, as a result of which we have been kept under
tension althrough.

In view of the above, I would request your honour
kindly to consider my ease on humanitarian ground and
accordingly I may kindly be posted at Division IIIsVaranasi
(nearest to my hometown) so that I will be in a position
to attend my father, who is at the fag end of his life and
also settle the marriage of my daughter, thus avoiding

-further burdern for no fault of my‘own.

Thanking you,

Yb6urs faithfully,

al .;9 ’ Sd/ HeS.Singh) 15,10,91
5% ¥t : ' Assistant Engineer
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ANNEXURE =2
NOe DIV/VII/ESTT/P-383/91~1146
Government of India
Central Ground Water Boards

Division VII, Zoo Road,
‘Guwahati-781024

‘Dated : 24th October, 1991

To
The Chief Entineer & Member,
- Central Ground Water Board,
NH IV, Faridabad
‘Haryana-121001

Sub : Forwarding of application for transfer of
- Shri HeSe Singh' Asstte Engineerq CeGeWeBoo
Division VIIs Guwahatis

Sir,

: I am to forward herewith the application for
transfer of Shri H.S.'Singh, Assistant Engineer of

this office for favour of your kind perusal and necessary
action. Shri Singh has enjoyed the following leaves since

his joining in this Division 3

1e EeL. weelf. 19.7.89 to 22.9.89 - 66 days

2. EuL. weeef. 20.12.89 to 31.12,89 - 12 days

3,  Commuted Leave w.e.f.ll.i.éolto - 33 days
Lo S 242490 ,

4.  EuLe Weeofs 21.5.90 to 28.5.90 = 8 days

5e , Commuted'leave‘v.e{f. 29,5,90 to = 11 days
: s . 80 60 90 '

6o  EoLe Weeefs 2045.91 t® 31.5.91 - 12 days

142 days

: ~ In case his transfer is considered a suitable
substitute may kindly be posted in his place.

o , Yours faithfullye

| ( K R Biswas)
| Executive Engimeer I/c
Copy to 3
Shri HeS. Singh, Assistant Engineer, CGWB,Division
ViI, Guwahati for informatione :
- 8d/- K R Biswas
Executive Engineer #i/c
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Annexure~3

¢

From ¢

HeSe Singh

Assistant Engineer
- . Central Groumd Water Board,
« Zoo Roady, Guwahati=-24

To 3

The Chief Engineer & Member.-
Central Ground Water Board,
NH IV, Faridabad, '
Haryana=121001

-(THROUGH PROPER CHANNEL)

Sub : Pransfer from Guwahati to Varanasis

+ ’ ¥ R §

Sir, | o , o
" I like to bring to your 'kind notice that a
representation seeking my transfer from Guwahati to
' Varanasi was submitted on 15,10,94 to the Executive
" 'Engineér which was accordingly forwarded to you vide
‘this office letter No. DIV/VII/ESTT/P-383/91-1146
' dated 24,10.91 but uptil now I have been kept quite
" in'the dark as no fruitful step seems to have been
materlallsed.‘ - ' '
In this connection, it may be brought home that
I joined in this D1v1sion on 30.6 89 ‘and have already
completed the tenure in serv1ng in North Eastern
Reglon.

I shall remain grateful to you if an early action
is taken on the basis of the representatlon (Copy endorsed)
submitted earlier.

_ Yours faithfully. 4
© Enclo s As above ' Sd/— H.S.Singh 21.1.92

i

;é?&x~a§>

' - 3
% t S o
D i
. ‘~
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ANNEXURE - 4

No. 3-895/89-Eng.Estte
Govté of India
Ministry of Water Resources,
Headquarterh
:  Central Ground Water Boards
+ NH IV, -Faridabad (Haryana)e.

Dated : 23 JAN 1992

v (RN &

MEMORANDUM

PR U A I

With reference to his application dated 15.10.91.
_ regarding 'nis “transter frém Divne. VII Guwahati to'
Divn. IIt Varanasi Shri He S, -Singh, A.E. is hereby
informed that his 'request has noted in the request
' Register and will be considered in dué course.

&

. 8d4/. Dalpat Singh 23.1. 92
Administratlve Offleer kR

.

Shri H.S. Singh,
.+ .Assistant Engineer,
,'gDivn. VII,”Guwahati.

< *

‘Copy to

. ‘The Executive Engineer, CGWB, Divn. VII,Guwahati
"with reference to his letter Nos DIV. .VII/Estt/P-383/
++ «91«1146 :dated 24.10.91 for 1nformation Chr e

[ TP SR S} . PR i

sS4/ e Ddlpat Singh '
VAdministrative'Officer
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ANNEXURE =5
R &, !
| - To |

CGWB/DIV VII/AE (WS)/93-19 The Chief Engineer & Member
Central Ground Water:Board Central -Ground Water Board
Division VII, Zoo Road - NH IVWe - =~ . .. ~
Guwahati=-78102 ‘ : Faridabad-121001 (Haryana)

ASS&H‘!‘,‘ [ ' ) b
- Dated : 14,1093

. (THROUGH PROPER CHANNEL)

Sub ¢ Transfer from Divn. VI1I, Guwahati(Assam) to
v Division-III, .Varanasis . e -

Sir, ’

It is learnt from reliable sources that I am going
to be transferred from-Div, VII, Guwahati to Eastern Circle,
Galcutta where-as .my.choice place and nearest station from

© my -native-place-is-Div. III, Varanasi for which I have

already -submitted my -:representations- (Copies.enclosed),

t I ‘would like to 'invite your kind attentidn towards
the following few-lines for .your sympathetic consideration,.

3 .

ie I have already completed four (4) years in Guwahati

.+ which is much more that the two years tenure in
North Eastern Region for eligibility for transfer
to choice station, : -

iie XxhxwExaXxex@iy My daughter is of marriageable age
and it is very difficult to settle the same from
- far distance. ' '

iii, As 3k I am the‘only son and my father is in his
ninties is unable to lookafter my familyg

I would therefore, request for your kind favour for
sympathetically consider my genuine case and kindly transfer
me immediately to CGWB, Divn. III, Varanasi, which is my
choice place of posting and nearest to my home town instead
of CGWB, Eastern Circle, Calcuttae :

Yours faithfully,

Enclo : As above ) Sdf HeSe Singh 14,1093
= Asstts Engineer ‘

Copy to 3 ‘ .

1, The Chairman, CGWB, NH IV, Faridabad (Haryana) for infor-
mation and sympathetic consideration,

2¢ - .The Supdt, Engineer,CGWB,EC, 24 Park St.for information

and necessary action.

Sd/- HeS. Singh
Asstt. Engineer

©



V)

xx V
. -

ANNEXURE - 6

REGISTERED POST

NOe DIV,VII/ESTT/P-383/93 1028
- Government of India,
@entral Ground Water Board,
"Division viI, 2Zoo Road, .
Guwahati=781024 ‘ Dated 20.10.93-

To & - _
The Chief Engineer & Member
Central Ground Water Board,

" NH IV
Earidabad(Haryana)

Sub 3 Forwardlng of transfer application in respect of
Shri HeS. Singh. Assistant Engineer.

Sir,

- I am forward herew;th & transfer application in
.respect of Shri H.S. Sing, Assistant Engineer, which is-

self-explanatory. You are requested for your sympathetic
con31deration towards his casee.

In case his request for transfer is considered,
a suitable substitute may please be provided in the
interest of Government work.

9

Yours faithfully,
~Enclo : As above /

EXECUTIVE ENTINEER

&

Copy to ¢

1, " The Superintending Engineer (EC) CGWB, 24 Park Street
Calcutta~16 for information and necessary action
please. ‘ . :

2 Shrl He Se Slngh, Asstt. Englneer,CGWB,Div.III,

-.Guwahati for information, o :

854/~ Illegible 20,10493
~ EXECUTIVE Engineer

.rr .o
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ANNEXURE - 8

HSS/AE/GHY/94=217
Government of Indiae

‘Central Ground Water Boarde

Divl.VII, Zoo Road

_Guwahati-24

Dated s 29409.94

.

To ¢

The.Chief Engineer & Member
Central Ground Water Board,
NH-IV, Faridabad

Sub : Request for transfer from Div. -VII,
' Guwahatie . ' :

(THROUGH PROPER CHANNEL)

Sir,

T 1ike to bring to your kind notice of the letters
submitted by me through:the Executive Engineer, Divl.¥1iI,
Guwahati regarding my transfer-from Div. VII,Guwahati

. (assam) to Biv. III, Varanasi(UP) but no fruitful action
has yet:-been taken though I have completed my tenure

of service in NER rendering service more than five yearse
It is. needless to mention here that my octagenarian
father is in- dead bed and my service at the fague end

of his life is extremely necessary being the only son.

Further, the settlement of marriage in respect
of my daughter is also required to be made as there is
none at my hometown to make negotiation etc. for getting
.the marriage-settled. Considering the factsrstated above,
T would request your honour to consider my case purely

+ on humanitarian ground and posting at Dive=-III,Varanasi

or propoged Division in UP is made without further delay.

In this connection it may also be stated that
Shri R.C. Bakshi, ‘AE is retitring on2862,95 from DiveXII

- Bhopal and in case, my posting at the said place is

considered to be delayed, I may kindly be posted at
Bhopal being nearer to my hometown which would enable

. me to sodve problems  to some extent.for which I shall

.remain ever grateful, . :
' Your kind and sympathetic action is solicited. -

~ ' : Yours faiﬁhfully,'

"grg.m'so ' 8d/- H.S. Singh 29,9.94
- T-;,Assistant.Engineer'

 adwcass.
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ANNEXURE = 9

No. DIV/VII/Estt/Trans/94-1094
. Government of Indiae: -
.Central Ground Water Board
Division-VII, Zoo Road,
Guwahati-24.

DatEd 4.,10,94

L « 1

To 3

’

The Chief Engineer & Member,
- Central 'Ground Water Board,
NH. IV,Faridabad :

Sub : Request for transfer in respect of
: < -Shri -HeS« Singhj A.Es-. .

VRN

Sir.

I am sending hereWith an application in
respect of Shri H.S. singh, Asstt. Engineer, of this
' division ' on the above cited subject 'which is self-,
explanatory and forward to you to consider his ‘case A
sympathetically at an early &ate. T

]

In case his transfer is considered a suitable

substitute may please be provided in “the ihterest of
' 'Govt. work. s o

Yours faithfully,
'Sd/-"111dgible 4,10.,9¢ °
”*Exeéﬁﬁiﬁe'ﬁnéinééfk

[ I N ST P R

b4

Enclo s As above

CopyAto H

P

Shri He Se Singh, Asstt. Engineer, for information.

[ € LT BT P »

Sd/- Illggible
+ Executive Engineer

e f
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ANNEXURE = 10

HSS/AE/GHY/94-34

. Government of India
Central Ground Water Board
‘Division VII, Zoo Road
Guwahati-24

Dated : 24.11.94

To .3

The Chief Engineer, & Member
Central Ground Water Board,
NH IV, :
Faridabad

Sub : Request for transfer from Div. VII,Guwahatie
(THROUGH PROPER CHANNEL ()
Sir, - '

Please refer to my representation forwarded by the
Executive Engineer vide his lettér No. DIV.VII/Estt/P-383/
+ 91-1146 -dated 24410.91 and even No, 93-1028 dated 20,10.93
«regarding my transfer from Guwahati:to:Varanasi .duly
accepted by you vide your Memorandum No. 3-895/89-Engg.Estt.
‘dated 23,01.92 and 8-44/92 Estt(E) dated 11.11.93,

' "'Since, my transfer was not made effective in
practice for Varanasi, another representation dated 29.9,94
was submitted and duly forwarded by the Executive Entineer
vide -his letter No. Divl.VII/Estt/Trans/94-1094 dated.4.10,94
requesting you to post me .at Bhopal-as:Shri R C Bakshig
‘Asstt. Engineer is due to retire on 282,95, But uptill

- 'now, -I-am.quite in the dark as to:whether .the said represen-
~tation has been.received. o : e

_ In fine, I would request you again to consider my
posting as opted for immediately purely .on humanitarian
. -ground thus enabling me to render my service to my father
+who is at the fague end of his life, Besides, the settlement
- of marriage of my daughter is also to be made. In case, it
‘1s not feasible to:.get myself transferred at Varanasi of any
proposed division'in UP by 2842.95. I may kindly be «posted
‘at-Bhopal where a vacancy will arise due to retirement of
Shri-R.C.Bakshi, Assistant Engineer, at the earliest please,

Your kind and immediate action is requested,

Yours faithfully,

D Sd/- HeS. Singh 24.11.94
TE . Agsistant Engineer . .



—
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ANNEXURE -11

No. DIV/VII/ESTT/P-383/94 1341
Government of India,  :. -
:Central Ground Water Board
‘Division-VII, Zoo Road,

- Guwahati-24

Dated : 25.11.94

To 1 |
' The Chief Engineer & Member -
Central Ground Water Board,
NH-IV .

FARIDABAD

Sub Request for transfer in respect of Shri He Se Singh,
‘Asstt. Engineer. S ,

Sir‘

I am sending herewith an application dated 24 11,94
in respect of Shri HeS. Singh, Asstt, Englneer, of this
division on the above. cited subject which is self -explanatory

and forward to you to consider his case sympathetlcally at
anearly datee

In case‘his transfer is considered a suitable

Substitute may. please be prov1ded in the 1nterest of .
. Govte. worke

Yours faithfully,
Eeclo; As ebovev 54/~
Executive Engineer
Copy to 3

Shri He S, Singh, Asstt. Engineer, for information,

Sd/-
' Executlve Englneer
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ANNEXURE -12

Nos 3-395/89-Engg. (Estt) .
Govte of India " )

. Ministry of Water Resources
Headguarter Office

Central Ground Water Board
'NH IV, Faridabad (Haryana)

‘ Dated the :- 28,11.94
TO': ’

The Executive Englneer,
Central Ground Water Board,
Division No. VII

Guwahati. y
: ~

—

Sub : Request for transfer in respect of Shri H,S.Singh,
Asstt.-Engineer. ' . \ :

Sir,

I am to inv1te a reference to your letter No.
Dlv.VII/Estt./Trans/94/1094 dated 4410494 forwarding the
- representation of Shri H S Singh, Asstt, Engineer for
his transfer. In this connection it is to inform that his
request for transfer for Varanasi/Bhopal has been noted and
will be con31dered xxxaxﬁtngky at an appropriate time
alomgw1th others. Shri Singh may be informed accordingly.

Yours féithfully,

Sd/ - Illigible
Admihistrative Officer’
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-ANNEXURE - 13

No. DIV.VII/HSS/AE/GHY/94-38
Government of Ihdia,

Central Ground Water Board,
Dive VII,Zoo Road :
Guwahati-24 '

Dated : 13,12,94

To ¢ ' ‘

The Chief Engineer & Member
Central Ground Water Board,
NH IV,Faridabad

Sub @ ﬁequeét for transfer from Guwahati to Varanasi/Bhopal.
R (THROUGH PROPER CHANNEL)

Sir,

. I am to.invite a reference to your letter No. 3-895/89-
- Engg (Estt) dated 28.11.94 on the subject cited above and to
state as follows 3. , c : ’ -

l. The contents of the letter is not clear to me.It seems
- that the main provisions envisaged in the circular for
-rendering service in NER vis=-a-vis posting at choice
station has been ignored totally as my case deserves
special consideration having already completed the
© tenure of service in NER for mo e that 5(five) years.

24 Therefore it is most unjustified to have " clubbed
together my case alongwith others when I have already
rendered requisite period of service in NER, ’

3. As such I would request you to re-consider my case &n
the light of the circular issued by the Govte. of India
from time to time extending facilities to the persons

- posted in NER and posting at Varanasi or Bhopal is
- made at the earliest in order of preferences.

In fine, I am constrained to state that if my transfer
i1s not made within 3/95, I would be reluctantly compelled to

seek legal help, o . ,

Yours faithfully,
5S4/~ He.S. Singh

. 13.12,94
. - Asst.Engineer
Copy to s . , ’ o
"l The Chairman, CGWB,NH‘IV,Fafidabad for favour of his
.+ kind information.please., ‘ s
2. ' “'The supdt. Enginéer(ﬁc)'CGWB,24 Park Street,Calcutta~-16

for favour of his.kind;information'please. b

Sd/"' HeS. Singh 13.12.94
PR . Assistant Engineer .
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ANNEXURE - 14

No«DIV/VII/ESTT/P=383/94-1465
Government of. India. - .-
Central Ground Water Board,
.Pivision-VII, Zoo Road,
Guwahati 24

1 3

Dated : 15.12.94

v 8 ] i

To

The Chief Engineer & Member
: Central Ground Water Board,

NH IV.

F A R I D A B A D

Sub 3= Request for transfer from Guwahati to Varanasi/
."Bhopal in respect of Shri H.S. Singh, Asstt. Englneer.

Sir, ’ ’

‘ I am sending herewith an application in respect
of shri H.S. Singh, Asstt. Engineer of this Division on
the above c¢ited subject which is self explanatory and

' forward to you to consider his case sympathetlcally at an’
early date._ o "

In case his transfer is con31dered a suitable

usubstltute may please be provided in the 1nterest of
" ‘Govt. work. C o

LI

Yours faithfully,
Enclo : As above et ’ Tt

-~*'t:‘-&'~;:.v ‘ ‘ Sd/"

Executive Engineer

RN S * vyb e 4L e

Copy to : | . .
[ 24 . ' : . .
1. Shri H.S. Singh, Asstt. Engineer, for information.
' 24 "‘The Chairman, 'CGWB, NH IV,Farldabad for information.
3. T 8. E.(EC) CGWB. Calcutta, for 1nformatlon.,'

¥

: 84/ - :
_ . : - Executive Engineer
A% o . .
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ANNEXURE - 15
, Government of India
» .Central .Ground Water Board
hastern Circle,24 Park Street,
alcutta—70@016

[ L]

Date : 21. 12 94

To

The Chief Englneex,
Central -Ground:Water Board,
NH IV, Farldabad 121001

l;sl

Sub : Request for transfer of Shri H.Se Slngh,Asstt.
=Engineer from Guwahati.

CGWB, Div VII, Guwahati letter No. DIV/VII/Estt/
P-383/94- 1465 dated 15 12 94 .

AR P S A %

Sir,

Klndly refer to the above.

oy '\'i%‘!?l i LAY LS
: N

A substitute may klndly be prov1ded in place
of Shri ‘H'S Slngh, ‘agdidtant Englneer 'in ‘case his
redhest £or' ‘transfer as agreed 'to sinceé thé DlVlSion
Does not have the requlslte strength ‘of Offlcers viz.

>>>>>>

. Asstt. ‘Exédutive Enclneer posted also is oné shert.

'Transfeér ‘of Shri H &' Singh ‘without ‘substitute 'is likely
to ‘affect the work'in 'the lelSlOn adversely. ‘'

FEEE B S T SO . ¢ P P P v ..».6‘..,-.@(

Yours falthfully,
Sd/- A K Sinha
uperintendlng Engineer,

L I S PP
o

~ Copy to the Executive Engineer, CGWB,DLV.VII,Guwahati.

i wri g N T LR i« fvt,-ﬁ“k~.:-
N .

Sd/~ A K Sinha) 21.12.94
‘s Superlntendlng Engineer

LIRS - e

Copy to : Shr1 H.S. Slngh, A.E. for 1nformatlon.

e * S 419,.,~. [ N ] P

lgliﬁafgp

¥

adrosites



